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the first part of the question is concerned, the 
losses are borne by the Government. 

SHRI D. THENGARI: May I know, Sir, 
what effort has been made by the Government 
to bring the internal prices at par with the 
international prices? 

SHRI D. R, CHAVAN: Sir, variouH steps 
are being taken for the sugarcane 
development and also for intensification of 
sugarcane development. 

Unless the quality of cane and per-acre 
yield improves, there is no possibility to 
bring down the prices. All steps are being 
taken to reduce the cost of production, 
particularly so far as sugarcane is concerned. 

SHRI A. D. MANI: The Minister mentioned 
that the earnings were about Rs. 9 crores. 
May I ask him to give us a break up of 
earnings, dollar as well as sterling? 

SHRI D. R. CHAVAN: The earnings from 
the U. K. would be about Rs. 1.58 crores for 
negotiated price quota of 25,479 tonnes and 
Rs. 1*51 crores for overall agreement quota 
of 50,237 tonnes. From Canada it is Rs. 1.43 
crores for O.A.Q. of 52,762 tonnes. Our 
dollar earnings from the U.S.A. would be 
about Rs. 5-03 crores for 87.481 tonnes. 

fROAD   PLANNING   BOARDS 

*482. SHRI NIRANJAN SINGH: Will the 
Minister of TRANSPORT be pleased to state: 

(a) whether the technical advisory 
bodies, which are proposed to function as 
Road Planning Boards, have been 
constituted; and 

(b) if not, when they are likely to be set 
up? 

•(■Transferred from the 8th September,  
1965. 

THE MINISTER OP TRANSPORT (SHRI 
RAJ BAHADUR): (a) and (b) A statement is 
laid on the Table of the Sabha. 

STATEMENT 

The Governments of Bihar, Gujarat, 
Rajasthan, Himachal Pradesh, Naga-land, 
Mysore and Kerala have set up the proposed 
Road Planning Board in their respective 
States. The Manipur Administration also have 
agreed to set up a Road Planning Board. 
Replies from other State Governments and 
Administrations of Union Territories are 
awaited. A proposal for setting up a Road 
Planning Board at the Centre is also under the 
active consideration of the Government of 
India. 

f*387. [The Questioner (Shri J. H. Joshi) 
was absent. For answer vide cols. 3737-38 
infra.] 

*572. [The Questioner (Shri T. V. 
Anandan) was absent. For answer vide col. 
3738 infra]. 

•573. [The Questioner (Shri M. M. Dharia) 
was absent. For answer vide cols. 3738-39 
infra.] 

INCREASE IN D.M.S. GHEE PRICE 

("SHRIMATI LALITHA   (RAJA- 
*574   J GOPALAN):± 

D'*'] SHRIMATI TARA RAMA-(_    
CHANDRA SATHE: 

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state the reason for the 
rise in the price of ghee of the Delhi Milk 
Scheme from Rs. 9 to Rs. 11 a kilo? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI SHAH NAWAZ KHAN): Due to increase 
in the procurement price of raw milk, the cost 
of produc- 

tTransferred from the 2nd September,  
1965. 

JThe question was actually asked on the 
floor of the House by Shrimati Lalitha 
(Rajagopalan). 
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tion of ghee in the Delhi Milk Scheme has 
gone up. That is why it became necessary to 
the price of ghee from Rs. 9.30 to Rs. 11.00 
per kilo with effect from 11-8-1965. 

SHRIMATI LALITHA (RAJAGOPA-LAN): 
May I know, Sir, the reason why the price of 
ghee was suddenly raised from Rs. 9 to Rs. 11 
per kilo in August when there was no scarcity 
of milk? 

SHRI SHAH NAWAZ KHAN: Although 
the availability of milk was somewhat easy in 
August, nevertheless the prices have increased 
very considerably for procurement  of milk. 

SHRIMATI TARA RAMCHANDRA 
SATHE: May I know, Sir, whether it is proper 
for the Government to increase the prices of 
all essential goods in order to maintain the 
price line? 

SHRI SHAH NAWAZ KHAN: That is very 
desirable. But the question is if you want to 
get milk, you have got to pay for it. 

ISHRI FARIDUL HAQ ANSARI: May I 
know, Sir, whether the hon. Minister is aware 
that even the Delhi Milk Scheme ghee is 
adulterated? 

SHRI SHAH NAWAZ KHAN: No, Sir. I 
emphatically deny this charge. 

 

 
SHRIMATI TARA RAMCHANDRA 

SATHE; May I know, Sir, if it is not the 
policy of the Government not to increase the 
prices of essential commodities and set an 
example to the traders in the country? 

MR. CHAIRMAN: I think you made this 
suggestion before also. 

SHRIMATI TARA RAMCHANDRA 
SATHE:  They should set an example. 

MR. CHAIRMAN: We hope they would set 
an example. 

SHRI SHAH NAWAZ KHAN: I might tell 
the hon. Member that in running the Delhi 
Milk Scheme the Government has suffered 
already almost to the extent of about Rs. one 
crore this year. 

MR. CHAIRMAN: Too much of a good 
example. 

SHRI B. K. P. SINHA: Sir, since ghee as 
much as milk is an essential element of diet of 
the Indian people, may I know, if the 
Government are in a position to assure us that 
because of the efforts of some people the sup-
ply of ghee shall not be cut down as has been 
done in some States where to keep up the 
supply of milk the supply of some very 
delicious sweets has been cut down which has 
been causing great trouble to many people? 

(No reply.) 
SHRI ARJUN ARORA: May I know, Sir, if 

this is the second or the third increase in the 
rate of ghee during the last fifteen months? 

SHRI DEOKINANDAN NARAYAN At 
present the demand of milk is not being 
satisfied. Why is then milk used for producing 
ghee? 
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SHRI SHAH NAWAZ KHAN: Sir, it is all 

very intimately connected with the 
procurement price of milk. 

SHRI ARJUN ARORA: It is not a reply t0 
my question. I want to know whether he has 
increased the rate a second time or a third 
time? How many times during the last 15 
months has it been increased? 

SHRI SHAH NAWAZ KHAN: I think it is 
the second time that we have increased it. 

 
SHRI R. P. N. SINHA: Is it not a fact that 

the milk from which ghee is made is not a 
vegetarian substance? 

MR. CHAIRMAN: We are getting into 
metaphysics. 

t*490. [The Questioner (Shri L. N. Das) 
was absent. For answer viae cols. 3739-40 
infra.] 

*575. [The Questioner (Shri G. Murahari) 
was absent. For answer vide col. 3740  infra.] 

*576. [The Questioner (Shri B. N. 
Bhargava) was absent. For answer vide cols. 
3740—42 infra.] 

†(Transferred from the 8th September,  
1965. 

HOTELS AND TOURISTS CORPORATIONS 

/ SHRI I. K. GUJRAL: \SHRI M. P. 
BHARGAVA:f 

Will the Minister of TRANSPORT be 
P-ea^ed  to  state: 

(a) the details of the projects and 
schemes which have so far been un 
dertaken by the Hotels and    Tourist 
Corporations; 

(b) whether the administrative machinery 
of the two Corporations has been set up; and 

(c) if so, the names of the principal 
officers and directors with their qualifications 
and experience in the requisite type 0f work 
and also their tenure of office? 

THE MINISTER OF TRANSPORT (SHRI 
RAJ BAHADUR): (a) to (c) A statement is laid 
on the Table of the Sabha. 

STATEMENT 

(a) The preliminary report of the Feasibility 
Survey in respect of hotel projects which is 
being undertaken with a view to determining 
the economics thereof was considered by the 
Board of Directors of India Tourism Hotel 
Corporation at its first meeting heM on 9th 
August, 1965. In the light of this report, it is 
considered that there is immediate need for 
setting up hotels in the first phase (to be com-
pleted by 1967-68) at the following places: 
Bombay, Calcu*ta Madras, Hyde -abad. 
Varanasi, Aurangbad, Bangalore, Konarak, 
Agra and Jaipur. 

Details with regard to each hotel project at 
these places are being worked out. In addition 
to building hotels, financial details are being 
worked out 

+The question was actually asked on the 
floor of the House by Shri M. P. Bhargava. 


